
*ql{ rqi

The Arunachal Pradesh Gazette
EXTRAORDINARY

PUBLISHED BY AUTHORIW
No. 146, Vol. XXVlll, Naharlagun, Tuesday, July 27, 202'1, Sravana 5, 1943 (Saka)

GOVERNMENT OF ARUNACHAL PRADESH
DEPARTMENT OF TAX, EXCISE & NARCOTICS

ITANAGAR

Notification No. 82/2020-State Tax

The 1st September, 2020

No. GST/23l20174/ol-ll .-ln exercise of the powers confened bysection 168Aof theArunachal pradesh
Goods and Services Tax Act, 2017 (07of2017), read with section 20 of the Integrated Goods and Services Tax
Act, 2017 (13 of 2017), and section 21 of the Union Territory Goods and Services Tax Act, 2017 114 of 20,17),
the Government, on the recommendations of the Council, hereby makes the following further amendment in
the notification ofthe Government ofArunachal Pradesh, Department of Tax, Excise & Narcotics No. 33/2020-
State Tax, dated the 3rd April, 2020, published in the Gazette ofArunachal Pradesh, Extraordinary, No. 163,
vol. XXV|l, Naharlagun, wednesday, June 10, 2020, vide file No. GST/23/20i 7^r'oFll, dated the 3rdApril, 2020,
namely i

ln the said notification, in the first paragraph, in clause (i), the following proviso shall be inserted,
namely : -

"Provided that where, any time limit for completion or compliance of any action, by any authority, has
been specified in, or prescribed or notified under section '171 ofthe saidAct, which falls during the period from
the 20th dayof March, 2020 to the 29th day of November, 2020, and where completion or compliance of such
action has not been made within such time, lhen, the time limit for completion or compliance of such action,
shall be extended upto the 30th day of November, 2020."

Kanki Darang
Com missioner State Tax,

Government of Arunachal Pradesh
Itanag€r.

,Vote.' The principal notification No. 33/2020- State Tax, dated the 3rd April, 2020 was published in the
Gazette ofArunachal Pradesh, Extraordinary '163, Vol. XXVll, Naharlagun, Wednesday, June 10,
2020, vide file No. GSI12312017lVolll, dated the 3rdApril, 2020 and was last amended by notification
No. 7712020 - State Tax, dated the 27th June, 2020, published in the Gazette ofArunachal Pradesh,
Extraordinary yde file No. GST/23120174/ol-ll, dated the 27th June,2020.
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